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Central sdminisrative Tribunal
Frincipal Benoh, Mew Delhi

D& N 28002001

Honble Shri Shanker Raju, Member (1)

Weanesday ., this the EBth day of June,

Durveah Kumar
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L. Union of India
through The Saecratary
Ministry of Information & Broadecasting
Ihastri Bhawan
Maw Delhi ~ 110 001,

Z. Director General

D.av.Po, Ministry of Information & Broadcasting
PL.T.ILBullding, Farlisment Strest

Hew Dslhl — 110 00l

The fssistant
D.ouvLPL, M
PTI Bullding,
HMew Delhi -
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4. The n¢ sistant Distribution OFFiocer
Do P, Ministry of I& B
?er} Kasturpa Gandhil Marg
e Eﬂlhlu v n . FRespondents
wivocate: Shri ROPLAggarwall

0O R OER (Dral)

By Shanker Raju, M(J):

Mone appears for the applicant swean on second

call. NMone  had alse appsared on behalf of the

applicant on the last occasions, l.e., 16.1.200% and

275,200, The applicant has also not il

w501nier. It appears that applicant i= not
interested in pursuing his case.
2. The 04 is accordingly dismissed in default
and for non-prosecution. Mo costs.
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CShanker Raju)
Member (J)



